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I.G. of Police, Gujarat 

1'76%. Shri Man Sinh P. Patel: Will 
the Minister of Home Affairs be pleLs-
ed to state: 

(a) the number of cases of criminal 
rninsconduct and forgery against the 
suspended Inspector-General of 
Police, Gujarat State forwarded to 
the Central Government for seeking 
permission to prosecute him; and 

(b) whether permission has been 
granted in all such cases? 

The Minister of state in the Minis-
try of Home Affairs (Shri Hathi): (a) 
and (b). Of the three cas~s for 
~anction of prosecution received from 
the Government of Gujarat, on" has 
been finalised and the State Govern-
ment were informed that it would not 
be appropriate to accord sanction to 
prosecute the officer, but thev were 
advised to proceed against him d ~ . 
partmentally. The two other cases 
which have been received very re-
cently are under examination of thf' 
Government. 

Remnants Of Harapp,,-n Civilization 

r Shrimati Savitri Nigam: 
1'761 J Shri Vlshwa Nath Pandey: '1 Shri Yamuna Prasad Mandai: 

Shri Bal Krishna Singh: 

Will the Minister of Eduation be 
pleased to state: 

(a) whether it is a fact that the 
remnants of Harappan civilization 
have been found in village Guli .• tan 
situated in the ravines of Yamu . .'la and 
Hindon rivers about 90 miles from 
Bulandshahar in Uttar Pradesh; 

(b) if so, the details of the fil'd and 
the historical value thereof; and 

(C) whether Government haVe any 
proposal for excavating the site? 

The Minister of Education (Shri 
M. C. Chagla): (a) Yes, Sir. 

(b) The western part of the mound 
has yielded Harappan pottery and 

the eastern part onlY Painted G10Y-"" 
Ware and Plain Grey Wal'0 w(lith 
succeeded the H'll'3ppan culturc. 

(c) There is no immediate propo,ol 
for excavating the site. 

Financial Assistance to Schools in 
Mysore 

1'764. Dr. Sarojini Mahishi: Will the 
Minister of Education be pleas·cd to 
state: 

(a) the reaSOns for the inordU1ate 
delay in recommending the hnandal 
assistance to the upgraded higher 
secondary schools in Myst")~:e State: 
and 

(b) the steps Government have 
taken to see that the assistance i. 
given in time? 

The Minister of Education (Shri 
M. C. Chagla): (a) and (b). The 
scheme for upgrading of high 3choo" 
to the higher secondary pattern is in 
the State sector and is eli~ible for 
50 per cent Central assistance If in-
cluded. in the State annual plan. Ti, .. 
question of recommending financial 
assistance by the Government of 
India, therefore. does not ari.e. 
Assistance for approved pattern 
schemes is released according to an 
agreed formula; this enSllrcs that 
assistance is given in time. 

Wage Board for Education Worl,ers 

1'785. Dr. Sarojlni Mahishl: Wili til .. 
Minister of Education be pleased to 
state: 

(a) whether Government are set-
ting up a Wage Board for worker, In 
the field Of education; and 

(b) whether, in view of the differ-
ent scales and problems of ;ixatlOn of 
seniority and allied matters prevail-
ing all over the country in the field of 
Education, the Government will take 
measures to expedite the sett.mj( up 
of the said Board? 




